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Dipali Tank
Director & Ex. Officio

Deputy Secretary (Environment)
Member Secretary (GCZMA)

   
Government of Gujarat
Forest & Environment, Department
Block No-14/8th Floor, 
Sachivalaya, Gandhinagar
Phone:079- 23255854
E-mail:  direnv@gujarat.gov.in

File No: FED/CMC/CourtCase/6/2025/2190/Tech Cell Date:         
 

To, 
The Member Secretary, 
Gujarat Pollution Control Board,
Paryavaran Bhavan, Sector – 10/A, 
Gandhinagar - 382010 

Sub: Hon’ble NGT Original Application No. 269 of 2025 (Principal Bench, New Delhi) Association of Fly Ash
Products Manufacturers (AFAPM) (Applicant) Vs Ministry of Environment Forest and Climate Change& Ors.
(Respondent(s)).

Ref:  Notice dated 31.07.2025 served by the Hon’ble NGT to State of Gujarat (Through its Chief Secretary).

  

Respected Sir,

This department has received Notice dated 31.07.2025 served by the Hon’ble NGT to State of Gujarat
(Through its Chief Secretary). This letter is regarding Hon’ble NGT Original Application No. 269 of 2025
(Principal Bench, New Delhi) Association of Fly Ash Products Manufacturers (AFAPM) (Applicant) Vs Ministry
of Environment Forest and Climate Change& Ors. (Respondent(s)) where in Hon. NGT has served notice
dated 31.07.2025 to the state of Gujarat through its Chief Secretary. The copy of Notice and order are
attached here with. 

As under the Fly Ash Notification, dated 31.12.2021, State Pollution Control Board has been entrusted
responsibilities and shall be the enforcing and monitoring authority for ensuring compliance of the
provisions and shall monitor the utilization of ash on quarterly basis. 

Therefore, I am directed to request you to take necessary actions pertaining to this Original Application No.
269 of 2025 (Principal Bench, New Delhi) on behalf of the Chief Secretary, GoG in consultation with
concerned department of the State. 

Thanking You, 

Yours sincerely, 

(Dipali Tank)

Encl: As above
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